
ORISSA HIGH COURT

FILING REPORT AS ON :16/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBA/0000015/2020 PUSPARANI TRIPATHY SANTANU KUMAR SARANGI  / /

VS VS ()

FORTUNE INFRA PROPERTIES //

2 BLAPL/0007465/2020 BAIDHAR @ BADAL ROUT PANCHANAN PANIGRAHI ANGUL TOWN /802 /2018

VS VS ()

STATE OF ODISHA //

3 BLAPL/0007466/2020 UDDHABA MALA BISOYI PRASANTA KUMAR PANDA JARADA /185 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0007467/2020 GIRISH BEHERA SIDHANT KUMAR JENA CHHENDIPADA /260 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0007468/2020 PRAKASH MALLIK ASHOK KU. SAHOO MARSHAGHAI /58 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0007469/2020 SANGRAM BISHOYI @ SANGRAM KESHARI BHUYANJYOTIRMAYA SAHOO DIGAPAHANDI /160 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0007470/2020 JITENDRA BAITHARU RAJENDRA NARAYAN ROUT CHANDAHANDI /124 /2020

VS VS ()

STATE OF ODISHA //

8 BLAPL/0007471/2020 DEBA MAHANTA PANCHANAN PANIGRAHI KANKADAHAD /63 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0007472/2020 KALIA @ SUDHIRA KUMAR DASH PRAFULLA KU. BISWAL PATTAMUNDAI /37 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0007473/2020 BAPI @ RAMAKANTA DASH PRAMODA KUMAR MISHRA AUL /201 /2020

VS VS ()

STATE OF ODISHA //

11 BLAPL/0007474/2020 SOUMITRI MAHI SACHIDANANDA PADHEE BHATILI /209 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0007475/2020 BUDHIRAM DAS UNMESH CHANDRA JENA PURUNABAZAR /174 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0007476/2020 SAMBURU @ SAMBRU HIKOKA B.R.TRIPATHY LAXMIPUR /78 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0007477/2020 JHASA SAHU @ JHASAKETAN SAHU R.ACHARY BIJEPUR /207 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0007478/2020 BISWANATH SWAIN @ SIPUN ARIJEET MISHRA PATTAMUNDAI /30 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0007479/2020 DEEPAK KUMAR RAY @ DIPAK KUMAR RAY BIBHUTI RANJAN MOHANTY BORIGUMMA /31 /2020

VS VS ()

STATE OF ODISHA //

17 BLAPL/0007480/2020 SUKANTI SAHOO MANORANJAN ACHARYA ODAGAON /168 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0007481/2020 SAKARI @ SAROJ KUMAR BANDRA BIJAYA KUMAR RAGADA K.BALANG /38 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0007482/2020 SUBRAT KUMAR SWAIN @ BABUL MOHENDRA KUMAR MOHAPATRO KUAKHIA /291 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0007483/2020 BADA HIKABADIKA DIPTI RANJAN BHOKTA CHANDRAPUR /2 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0007484/2020 TRINATH SAHU PARIKSHIT PANDA JEYPORE SADAR /109 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0007485/2020 KHETRARAJ SAHU J.N.PANDA KESINGA /186 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0007486/2020 S.K.AMIN DEBASHIS ROUTRAY CHANDRASEKHARPUR /128 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0007487/2020 SUBRAT SEKHAR @ SHEKAHR DEO SUSHANTA KUMAR PRADHAN GOVINDPUR /60 /2018

VS VS ()

STATE OF ODISHA //

25 BLAPL/0007488/2020 JAGANNATH PATRA ARUN KUMAR BUDHIA MAHULPADA /1 /2019

VS VS ()

STATE OF ODISHA //

26 BLAPL/0007489/2020 NAMBALA SANTOSH MUMAR @ N. SANTO JIBAN RANJAN DASH GUNUPUR /109 /2017

VS VS ()

STATE OF ODISHA //

27 BLAPL/0007490/2020 KEDAR BHOSAGAR SARAT KUMAR JENA BARGARH /225 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0007491/2020 KHAGESH BAGH SANTOSH DASH MUNIGUDA /129 /2020

VS VS ()

STATE OF ODISHA //

29 BLAPL/0007492/2020 SIMANCHAL MAHANADIA SANTOSH KUMAR DASH BISSAMCUTTACK /30 /2019

VS VS ()

STATE OF ODISHA //

30 BLAPL/0007493/2020 SOBHA @ SOBHARAM HARIJAN SANTOSH KUMAR DASH KOSAGUMUDA /52 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0007494/2020 TULARAM HARIJAN SURYAKANTA DWIBEDI NABARANGAPUR TOWN /295 /2019

VS VS ()

STATE OF ODISHA //

32 BLAPL/0007495/2020 SONU @ KAMLESH GHOSH PRATIK DASH BRAJARAJNAGAR /139 /2019

VS VS ()

STATE OF ODISHA //

33 BLAPL/0007496/2020 SIPUN @ SIPU BAGHA ARUN KUMAR BUDHIA PURUNAKATAK /98 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0007497/2020 GOURANGA PATRA R.K.ROUTRAY BYREE /131 /2020

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0007498/2020 BHANUPRATAP SAMAL @ BANA @ TINKU ARIJEET MISHRA PATTAMUNDAI /30 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0007499/2020 SANJUKTA GARUD @ UMA PRADHAN SARAT KUMAR JENA BARGARH /239 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0007500/2020 AJAYA ADHIKARI @ AJAYA KUMAR ADHIKARIS.K.BHANJADEO JANKIA P.S. /135 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0007501/2020 KUNA DAS S.K.BHANJADEO G.UNDYAGIRI /44 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0007502/2020 RAISING GILUA B.R.TRIPATHY RAIRAKHOL /132 /2019

VS VS ()

STATE OF ODISHA //

40 BLAPL/0007503/2020 TUNA @ SANATAN MUNDA A.K.SAHOO DEOGARH /174 /2019

VS VS ()

STATE OF ODISHA //

41 BLAPL/0007504/2020 PANCHU @ PANCHANAN GOUDA JYOTIRMAYA SAHOO ASKA /446 /2020

VS VS ()

STATE OF ODISHA //

42 BLAPL/0007505/2020 BHALU @ SK. SADIK@ SADIQUE SATYA NARAYAN MISHRA - 4 BHADRAK RURAL /498 /2018

VS VS ()

STATE OF ODISHA //

43 CMAPL/0000241/2020 SMT.MANORAMA SAHOO SUKANTA KUMAR MISHRA  / /

VS VS ()

STEEL AUTHORITY OF INDIA LTD. //

44 CMP/0000568/2020 JOGESWAR PANDEY MAHESWAR MOHANTY  / /

VS VS ()

KUMUDINI PANDEY //

45 CMP/0000569/2020 GANGADHAR MOHANTY PRADEEP KU. DASH  / /

VS VS ()

THE CONSOLIDATION OFFICER,KENDRAPARA //
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46 CMP/0000570/2020 PRATIMA MALLICK NIRANJAN LENKA  / /

VS VS ()

BISHNU CHARAN SINGH //

47 CONTC/0004474/2020 KURASAKATLA SANDEEP KUMAR adv  / /

VS VS ()

MADHUSUDAN PADHI //

48 CONTC/0004475/2020 GOURI SANKAR SWAIN ADV  / /

VS VS ()

D.K.SINGH //

49 CONTC/0004476/2020 BABY KUMARI MAHATO ADV  / /

VS VS ()

NIKHIL PAVAN KALYAN //

50 CONTC/0004477/2020 BISHNU CHARAN DASH ADV  / /

VS VS ()

STATE OF ORISSA //

51 CONTC/0004478/2020 BENUDHAR SENAPATI ADV  / /

VS VS ()

STATE OF ORISSA //

52 CONTC/0004479/2020 PADMALOCHAN DAS ADV  / /

VS VS ()

STATE OF ORISSA //

53 CONTC/0004480/2020 RAGHUNATH SARANGI ADV  / /

VS VS ()

COLLECTOR, NAYAGARH //

54 CONTC/0004481/2020 PRADEEP MAJHI RAJJEET ROY  / /

VS VS ()

SUNIL KUMAR PARTH //

55 CONTC/0004482/2020 KAMALINI SAHOO ADV  / /

VS VS ()

STATE OF ODISHA //

56 CONTC/0004483/2020 BRAMHANANDA SAHOO ADV  / /

VS VS ()

PRADIPTA KUMAR MOHAPATRA //

57 CONTC/0004484/2020 AMARESH CHAMPATI ADV  / /
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VS VS ()

PRADIPTA KUMAR MOHAPATRA //

58 CONTC/0004485/2020 RADHAKRUSHNA S.H.G ADV  / /

VS VS ()

SUBRAT SAHOO //

59 CONTC/0004486/2020 ASWINI KUMAR RATH HIMANSHU SEKHAR MISHRA  / /

VS VS ()

BISWAJIT KISHORI DAS //

60 CONTC/0004487/2020 MANAS KUMAR KUNDU ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

61 CRLA/0000532/2020 BHIMASEN PARIDA MANAS CHAND BALUGAON P.S. /131 /2020

VS VS ()

STATE OF ODISHA //

62 CRLA/0000533/2020 CHANDRADHWAJA SWAIN KURESH PRASAD DASH JAGANNATHA PRASAD /1 /2013

VS VS ()

STATE OF ODISHA //

63 CRLA/0000534/2020 VINOD AGARWAL BIBHUTI BHUSAN NANDA SAHID NAGAR P.S. /346 /2016

VS VS ()

STATE OF ODISHA //

64 CRLMC/0001486/2020 MANGAL KARUA P.R.SINGH  / /0

VS VS ()

STATE OF ODISHA //

65 CRLMC/0001487/2020 SANJAY KUMAR SETHI B.K.NAYAK-3 DELANGA /176 /2016

VS VS ()

STATE OF ODISHA //

66 CRLMC/0001488/2020 PURNA CHANDRA ROUT S.ROUT MAHANGA /75 /2018

VS VS ()

STATE OF ODISHA //

67 CRLMC/0001489/2020 JAGADISH PRADHANI SATYA NARAYAN MISHRA 4  / /0

VS VS ()

SURESWARI BISI //

68 CRLMC/0001490/2020 AJIT KUMAR SIAL B.PANIGRAHI  / /0

VS VS ()
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STATE OF ODISHA //

69 CRLMP/0001259/2020 KALPANA SHUKLA SATYABRATA MOHANTY-1 JEYPORE SADAR /119 /2019

VS VS ()

UNION OF INDIA //

70 CRLMP/0001260/2020 SIMANCHAL NAYAK BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

71 CRLMP/0001261/2020 RAJAJEMA BEHERA AJAYA KUMAR NAYAK  / /0

VS VS ()

THE SUPERIINTENDENT OF POLICE //

72 CRLMP/0001262/2020 ANUPAMA MAHALIK AJAYA KUMAR NAYAK  / /0

VS VS ()

THE SUPERINTENDENT OF POLICE //

73 CRLMP/0001263/2020 BRAJENDRA MAHAPATRA SURESH KUMAR PANDA  / /0

VS VS ()

STATE OF ODISHA //

74 CRLMP/0001264/2020 ASHAMANI  BHATTACHARYA SURESH KUMAR PANDA  / /0

VS VS ()

STATE OF ODISHA //

75 CRLMP/0001265/2020 SUPRABHA SATAPATHY@MISHRA SURESH KUMAR PANDA  / /0

VS VS ()

STATE OF ODISHA //

76 CRLMP/0001266/2020 SUDHANSU SEKHAR PRAHARAJ BIKRAM KESHARI RAJ KHARABEL NAGAR P.S. /170 /2020

VS VS ()

COMMISSIONER OF POLICE //

77 CRLMP/0001267/2020 KIRANBALA PRADHAN SRI DILLIP KUMAR PARIDA  / /0

VS VS ()

STATE OF ODISHA //

78 CRLMP/0001268/2020 SANJITA SINGH ARJUNA CHARAN BEHERA  /65 /2020

VS VS ()

STATE OF ODISHA //

79 CRLMP/0001269/2020 SUSANTA KUMAR BEURA SUSIL KUMAR MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //
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80 CRLMP/0001270/2020 DINABANDHU NAYAK SUSIL KUMAR MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

81 CRLMP/0001271/2020 BHUBANANDA DSA B.S.DASPARIDA BALASORE VIGILANCE /25 /2020

VS VS ()

STATE OF ODISHA //

82 CRLMP/0001272/2020 ANUSAYA JENA ARJUN CH. BEHERA  / /0

VS VS ()

TRANSPORT COMMISSIONER CUM CHAIRMAN,STATE TRANSPORT AUTHORITY //

83 CRLMP/0001273/2020 SUBHA SANKAR RAUTA BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

84 CRLMP/0001274/2020 KANHU CHARAN BEHERA BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

85 CRLMP/0001275/2020 BINOD KUMAR MOHANTY K.K.BHUYAN  / /0

VS VS ()

STATE OF ODISHA //

86 CRLMP/0001276/2020 RAMESH CHANDRA PADHI AJAY KUMAR JENA  / /0

VS VS ()

STATE OF ODISHA //

87 CRLMP/0001277/2020 GHANASHYAM MISHRA BINI MISHRA TIHIDI /428 /2019

VS VS ()

STATE OF ODISHA //

88 CRLMP/0001278/2020 SANTOSHINI SAHANI @ MOHANTY RAKESH KUMAR MALLICK  / /0

VS VS ()

STATE OF ODISHA //

89 CRLMP/0001279/2020 PRIYADARSHINI MOHANTY M.M.PATNAIK  / /0

VS VS ()

SUPERINTENDENT OF POLICE //

90 MACA/0000696/2020 M/S ORIENTAL INSURANCE CO.LTD. SOMNATH ROY  / /

VS VS ()

SANMATI BAGH //

91 RPFAM/0000117/2020 MADHUSUDAN PANIGRAHI DEBARAJ MOHANTY  / /
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VS VS ()

DEBADARSHINI SAHU //

92 RPFAM/0000118/2020 MADHUSUDAN PANIGRAHI DEBARAJ MOHANTY  / /

VS VS ()

EXECUTIVE ENGINEER, IRRIGATION DEPARTMENT //

93 RSA/0000194/2020 DULEI NAIK@DULEI MALLIK MANAS RANJAN BADAJENA  / /

VS VS ()

SIDHESWAR NAIK //

94 RVWPET/0000306/2020 STATE OF ODISHA SR.STANDING COUNSEL(S AND ME)  / /

VS VS ()

SANTILATA DEVI //

95 TRPCRL/0000044/2020 SRADHANJALI BISWAL A.PATTANAIK  / /0

VS VS ()

HRUSIKESH PRADHAN //

96 WA/0000612/2020 ARJUN MURMU BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

97 WA/0000613/2020 STATE OF ODISHA SR.STANDING COUNSEL  / /

VS VS ()

SARAT CHANDRA KUND //

98 WA/0000614/2020 STATE OF ODISHA ADDL.GOVT.ADVOCATE  / /

VS VS ()

UMESH CHANDRA NAYAK //

99 WA/0000615/2020 STATE OF ORISSA ADDL.GOVT.ADVOCATE  / /

VS VS ()

DURYODHAN MAHAKUD //

100 WA/0000616/2020 UTKAL UNIVERSITY,BBSR GURU PRASAD MOHANTY  / /

VS VS ()

DEBAHARI ROUL //

101 WP(C)/0027927/2020 UMAKANTA PANDA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

102 WP(C)/0027928/2020 SURENDRA NATH CHOL H.K.ROUT  / /

VS VS ()
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STATE OF ODISHA //

103 WP(C)/0027929/2020 BHASKAR CHANDRA BEHERA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

104 WP(C)/0027930/2020 DASHARATH MOHAPATRA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

105 WP(C)/0027931/2020 PRABHAT KUMAR ACHARYA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

106 WP(C)/0027932/2020 GAUTAM BEHERA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

107 WP(C)/0027933/2020 RAMESH CHANDRA BEHERA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

108 WP(C)/0027934/2020 BENUDHAR PRADHAN H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

109 WP(C)/0027935/2020 AKSHYA KUMAR MALLICK H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

110 WP(C)/0027936/2020 SUMITRA NAYAK H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

111 WP(C)/0027937/2020 SHISHIR KUMAR MAHAPATRA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

112 WP(C)/0027938/2020 BIJOYA KUMAR JENA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

113 WP(C)/0027939/2020 GYANA RANJAN NAYAK H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //
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114 WP(C)/0027940/2020 MANOJ GIRI JAYANTA KU.MAJHI  / /

VS VS ()

STATE OF ODISHA //

115 WP(C)/0027941/2020 PARAMANANDA SAHOO H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

116 WP(C)/0027942/2020 AMULYANATH NAYAK H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

117 WP(C)/0027943/2020 NARENDRA DEV MALL H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

118 WP(C)/0027944/2020 ANANTA CHARAN BISWAL H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

119 WP(C)/0027945/2020 SANJULATA BEHERA JAYANTA KU. MAJHI  / /

VS VS ()

STATE OF ODISHA //

120 WP(C)/0027946/2020 ARUPAMA PATRA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

121 WP(C)/0027947/2020 SUBODH KUMAR PAL RABI NARAYAN BEHERA  / /

VS VS ()

SECRETARY, STATE COUNCIL FOR TECHNICAL EDUCATION AND VOCATIONAL TRAINING,BBSR //

122 WP(C)/0027948/2020 PRAFULLA KUMAR PATRA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

123 WP(C)/0027949/2020 BHASKAR CHANDRA BEHERA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

124 WP(C)/0027950/2020 DR.B.SUBRAMANYAM DAS PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

125 WP(C)/0027951/2020 SUNANDA NAYAK H.K.ROUT  / /
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VS VS ()

STATE OF ODISHA //

126 WP(C)/0027952/2020 CHITRASEN MAHANANDIA TATHAGATA SAHOO  / /

VS VS ()

STATE OF ODISHA //

127 WP(C)/0027953/2020 RAMESH CHANDRA MANDAL H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

128 WP(C)/0027954/2020 MANOJ KUMAR ARAKHA RAMA CHANDRA RAY  / /

VS VS ()

STATE OF ODISHA //

129 WP(C)/0027955/2020 DEBENDRANATH MISHRA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

130 WP(C)/0027956/2020 JAGATANANDA MANDAL H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0027957/2020 TAPAS RANJAN BEHERA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

132 WP(C)/0027958/2020 RINULTA ROUT SATYABRATA MOHANTY (1)  / /

VS VS ()

STATE OF ODISHA //

133 WP(C)/0027959/2020 RAMESH CHANDRA BEHERA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

134 WP(C)/0027960/2020 RASANANDA BEHERA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

135 WP(C)/0027961/2020 TAPAS KUMAR TRIPATHY SATYABRATA MOHANTY (1)  / /

VS VS ()

STATE OF ODISHA //

136 WP(C)/0027962/2020 SAMIR KUMAR MOHAPATRA H.K.ROUT  / /

VS VS ()
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STATE OF ODISHA //

137 WP(C)/0027963/2020 KAMAL KUMAR SHAW H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0027964/2020 PRASANTA KUMAR MISHRA SATYABRATA MOHANTY (1)  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0027965/2020 PURANDER NANDA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

140 WP(C)/0027966/2020 BIJAYA KUMAR NAYAK H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0027967/2020 BINAY KUMAR SATAPATHY H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

142 WP(C)/0027968/2020 SAROJ RANJAN GIRI H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0027969/2020 DR.INDUPRAVA SAMAL SATYABRATA MOHANTY (1)  / /

VS VS ()

STATE OF ODISHA //

144 WP(C)/0027970/2020 SAMAR KUMAR NAYAK H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

145 WP(C)/0027971/2020 KUSUM KUMAR NAYAK H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

146 WP(C)/0027972/2020 KALYANEE MISHRA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0027973/2020 GUNANIDHI MAHANTA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //
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148 WP(C)/0027974/2020 HEMANTA KUMAR MOHANTA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0027975/2020 PRAFULLA KUMAR BARIK H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0027976/2020 SNEHALATA KAR @ SNEHALATA PANDA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0027977/2020 RANJAN KUMAR MAHANTA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0027978/2020 PURNA CHANDRA SARANGI H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

153 WP(C)/0027979/2020 PRADEEP KUMAR MAJHI H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0027980/2020 KEDAR CHADNRA MOHANTA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0027981/2020 DIPAK KUMAR TRIPATHY H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

156 WP(C)/0027982/2020 GOPINATH MOHANTA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0027983/2020 CHITTARANJAN MANADHATA H.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0027984/2020 RUPAK KUMAR JATI G.N.PADHI  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0027985/2020 HARMOHAN PATTANAIK ALOK KUMAR PANDA  / /
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VS VS ()

HARMOHAN PATTANAIK //

160 WP(C)/0027986/2020 HARMOHAN PATTANAIK ALOK KU.PANDA  / /

VS VS ()

STATE OF ODISHA //

161 WP(C)/0027987/2020 KALPANA KUMARI JENA BANABIHARI RAY  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0027988/2020 NARAYAN PRASAD RATH BANABIHARI RAY  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0027989/2020 SARAT CHANDRA SAHOO BANABIHARI RAY  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0027990/2020 ANUSUYA SAHU BANABIHARI RAY  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0027991/2020 LAIMAN KERKETTA BIRAJA PRASAN DAS  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0027992/2020 SANJIB KUMAR PRAJAPATI BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0027993/2020 DINABANDHU BEHERA BIDYADHAR PRADHAN  / /

VS VS ()

DEPUTY SECRETARY, MINISTRY OF ROAD TRANSPORT AND HIGHWAYS //

168 WP(C)/0027994/2020 ANUPAMA KHATUA PRAKASH KU. MISHRA  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0027995/2020 ABDUL ODAB SIDHARTHA MISHRA..1  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0027996/2020 SHAIKH MUSTEQUE AHEMAD A.K.MOHANTY  / /

VS VS ()
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THE SUPERINTENDENT ENGINEER R.B.CUTTACK //

171 WP(C)/0027997/2020 BHRUGU KUMAR SAHU D.DAS  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0027998/2020 KONARK BAR ASSOCIATION SHIVSANKAR MOHANTY  / /

VS VS ()

THE STATE OF ODISHA //

173 WP(C)/0027999/2020 NANDA KISHORE NAYAK SUSANTA KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0028000/2020 ASHWINI NAYAK SURESH KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0028001/2020 MADAN JENA NIRMAL RANJAN ROUTRAY  / /

VS VS ()

UNION OF INDIA //

176 WP(C)/0028002/2020 SUNITA PATRO G.N.MISHRA  / /

VS VS ()

TAHASILDAR KABISURYANAGAR //

177 WP(C)/0028003/2020 MURALIDHAR SETHI K.K.PAHIL  / /

VS VS ()

THE STATE OF ODISHA //

178 WP(C)/0028004/2020 KHATAU NARBHERAM AND CO., SARADA P.SARANGI  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0028005/2020 RAMESH CHANDRA PANI RAMDAS ACHARY  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0028006/2020 DILLIP KUMAR PRADHAN PRASANTA KUMAR MOHANTY..2  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0028007/2020 JAYASMIN SAHU UPENDRA KUMAR SAMAL  / /

VS VS ()

STATE OF ORISSA //
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182 WP(C)/0028008/2020 LAXMI BEHERA B.B.ROUTRAY  / /

VS VS ()

COLLECTOR,ANUGUL //

183 WP(C)/0028009/2020 SANGITA ORAM SUMANTA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0028010/2020 GOPINATH MANIPATRA SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0028011/2020 PRAVASH CHANDRA MOHATAB SUMANTA KUMAR NAYAK  / /

VS VS ()

COMMISSIONER CUM SECRETARY TO GOVT.OF ODISHA //

186 WP(C)/0028012/2020 MEENAKSHEE PRADHAN SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0028013/2020 RABINDRA KUMAR KATARUKA PRAJIT KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0028014/2020 Y.JAGANNATH RAO SAROJ KUMAR JEE  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0028015/2020 KALANDI SAHOO SUMANTA KUMAR NAYAK  / /

VS VS ()

STATE OF ORISSA //

190 WP(C)/0028016/2020 SAROJ KUMAR BHOI N.SARKAR  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0028017/2020 MADHU DAS BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0028018/2020 NIBEDITA SARANGI RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0028019/2020 SATYASAI MEDICAL COLLEGE HOSPITAL AND RESEARCH CENTRESAILABALA JENA  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0028020/2020 UDAYANATH MISHRA RABINDRA KUMAR PATNAIK  / /

VS VS ()

P.C.C.F.ODISHA //

195 WP(C)/0028021/2020 SHISHIR KUMAR PRADHAN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0028022/2020 DILLIP KUMAR DIGAL RABINDRA KUMAR PATNAIK  / /

VS VS ()

REGIONAL CHIEF CONSERVATOR OF FORESTS BERHAMPUR //

197 WP(C)/0028023/2020 RAMESH CHANDRA SWAIN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

198 WP(C)/0028024/2020 ANNAPURNA SAHOO B.R.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0028025/2020 BHARAT PRADHAN BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0028026/2020 RANAJIT PING SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

201 WP(C)/0028027/2020 SASMITA LENKA PRASANNA KUMAR MISHRA  / /

VS VS ()

JITENDRA KUMAR KESHARI //

202 WP(C)/0028028/2020 KSHYAMASIL PATEL RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

203 WP(C)/0028029/2020 SATYANAND NAG RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0028030/2020 JAYANANDA BEHERA RANJIT SAMAL  / /

VS VS ()
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STATE OF ORISSA //

205 WP(C)/0028031/2020 BADA RANA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0028032/2020 MANABODH BISWAL RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

207 WP(C)/0028033/2020 BIGHNESWAR NAIK RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0028034/2020 SANTOSH KUMAR PRADHAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0028035/2020 RAJESH KUMAR SAHU RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0028036/2020 ANIRUDHA JAYAPURIA RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

211 WP(C)/0028037/2020 MAHESHRAM SAHU RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0028038/2020 PITAMBAR BISWAL RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

213 WP(C)/0028039/2020 DOLAMANI CHINDA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0028040/2020 SANTOSH BEHERA RANJIT SAMAL  / /

VS VS ()

STATE OF ORISSA //

215 WP(C)/0028041/2020 MANESWAR SAHU RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0028042/2020 NARAYAN SAHU RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0028043/2020 MINAKETAN TRIPATHY RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0028044/2020 BHIMSEN BHAINSA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0028045/2020 SUMITA NAYAK RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0028046/2020 SUKANTI BEHERA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0028047/2020 PRATAP KUMAR PRADHAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0028048/2020 LAXMAN SAHU SUSHANTA KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0028049/2020 NRUPALAL GARTIA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0028050/2020 AHALYA SAHU RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0028051/2020 PRABHAT KUMAR MOHAPATRA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0028052/2020 RAJANI PRATIVA TIGGA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0028053/2020 SOUDAMINI NAIK RANJIT SAMAL  / /

Page 20/35



ORISSA HIGH COURT

FILING REPORT AS ON :16/10/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

228 WP(C)/0028054/2020 AMIT KUMAR MISHRA RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0028055/2020 SASMITA SARANGI RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0028056/2020 BABULAL SAMAL RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0028057/2020 HINA BISWAL RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0028058/2020 TARULATA SAMAL RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0028059/2020 PRAMILA PRADHAN RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0028060/2020 SANJAY KUMAR MALAKAR RANJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0028061/2020 SMRUTI RANJAN PRADHAN SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0028062/2020 MATA SOY SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0028063/2020 PRAFULLA PANDA A.K.JENA  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0028064/2020 BENUDHAR GIRI SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0028065/2020 RINA NAYAK K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0028066/2020 MUTHOOT CAPITAL SERVICES DEVI PRASAD TRIPATHY  / /

VS VS ()

STATE TRANSPORT AUTHORITY, CUTTACK //

241 WP(C)/0028067/2020 BASUDEV TUDU BIMBISAR DASH  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0028068/2020 ARJUNA MOHANTY RAJLAXMI BISWAL  / /

VS VS ()

SECRETARY, MINES AND MINERALS //

243 WP(C)/0028069/2020 SUBRAT KUMAR TRIPATHY AUROVINDA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0028070/2020 MIRZA MOHAMMAD BAIG SUSANTA KUMAR BARAL  / /

VS VS ()

THE JOINT COMMISSIONER, SETTLEMENT AND CONSOLIDATION,CUTTACK //

245 WP(C)/0028071/2020 ABHIMANYU SAHOO S.K.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0028072/2020 PRADEEP KUMAR PATI NIRANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0028073/2020 KUSUM DEI KEDAR KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0028074/2020 BIKRANT PRASAR BIBEKANANDA BHUYAN  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0028075/2020 JK LAKSHMI CEMENT LTD. LALITENDU MISHRA  / /

VS VS ()

UNION OF INDIA //
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250 WP(C)/0028076/2020 NILAMBAR MAHANTA BIBEKANANDA BHUYAN  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0028077/2020 NILAMBAR MAHANTA BIBEKANANDA BHUYAN  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0028078/2020 ALLENA ACHARYA BIDESH RANJAN BEHERA  / /

VS VS ()

EXECUTIVE ENGINEER (ELECTRICAL) //

253 WP(C)/0028079/2020 BHARATIYA BIKASH PARISAD G.P.JENA  / /

VS VS ()

PRINCIPAL SECRETARY TO GOVT. S AND ME DEPTT. //

254 WP(C)/0028080/2020 BISHNU MAJHI BHASKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0028081/2020 RAJAT KUMAR SAMAL KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0028082/2020 DR.HRUSIKESH MALLICK S.P.NATH  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0028083/2020 MRUTYUNJAY MOHANTA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0028084/2020 M/S, BKDIPL - ABIPL (JV) PRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0028085/2020 BIKASH CHANDRA KHORA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0028086/2020 ASFAQUE ALI B.M.SARANGI  / /

VS VS ()

REGIONAL TRANSPORT OFFICER, TALCHER //

261 WP(C)/0028087/2020 SATYAPRIYA PARIDA PRAFULLA KUMAR DAS  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0028088/2020 M/S.I.V.T.V.L.T.(J.V) SIDHESWAR MOHANTY  / /

VS VS ()

CHAIRMAN CUM MANAGING DIRECTOR, MAHANADI COALFIELDS LTD(MCL) //

263 WP(C)/0028089/2020 M/S, BKDIPL - ABIPL (JV) PRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0028090/2020 SATYAPRIYA PARIDA PRAFULLA KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0028091/2020 PRAFULLA JENA ARJUNA CH.BEHERA  / /

VS VS ()

STATE OF ODISHA //

266 WP(C)/0028092/2020 UPENDRA NATH MOHANTA J.K.BARIK  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0028093/2020 DHARANIDHAR PARIDA SUNIL KUMAR PATTANAIK  / /

VS VS ()

THE ADDITIONAL DISTRICT MAGISTRATE, BALASORE //

268 WP(C)/0028094/2020 MAMATA MANJARI CHAKRA KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0028095/2020 RITARANI BHATTACHARYA J.K.BARIK  / /

VS VS ()

STATE OF ODISHA //

270 WP(C)/0028096/2020 SADANANDA PATI SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0028097/2020 MAHADEI NAIK JITEN KUMAR BARIK  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0028098/2020 DR.MANOJ KUMAR SAMAL MANORANJAN NAYAK  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0028099/2020 MEENAKSHI NAIK JITEN KUMAR BARIK  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0028100/2020 BIBHUTI BHUSAN DAS J.M.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0028101/2020 ANIL KUMAR RANA SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0028102/2020 PURNA CHANDRA PARIDA RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0028103/2020 LAXMIKANT SWAIN LAMBODAR PRADHAN  / /

VS VS ()

THE TAHASILDAR-CUM-MUTATION OFFICER, MAHAKALAPARA TAHASIL, KENDRAPARA //

278 WP(C)/0028104/2020 RANJAN KUMAR PARICHHA SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0028105/2020 LAXMIKANT SWAIN LAMBODAR PRADHAN  / /

VS VS ()

THE TAHASILDAR-CUM-MUTATION OFFICER, MAHAKALAPARA TAHASIL, KENDRAPARA //

280 WP(C)/0028106/2020 AJAYA KUMAR CHAKRABARTY RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0028107/2020 SITARAM ROY PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0028108/2020 SUNIL KUMAR DASH RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0028109/2020 GADADHAR SAHU DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0028110/2020 PRAFULLA KUMAR MOHANTY DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0028111/2020 RAJENDRA KUMAR SUNA RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0028112/2020 BIKASH KUMAR NAYAK SAMIR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0028113/2020 JALPANARANI PATRA D.P.MOHANTY  / /

VS VS ()

THE COLLECTOR,BHADRAK //

288 WP(C)/0028114/2020 BHASKAR BAGH RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0028115/2020 SHAIKH TAHIR HUSSAIN R.C.SWAIN  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0028116/2020 JYOTI BHUSAN KULDIP RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0028117/2020 BISHRAM PRASAD SAHOO BISWAJIT NAYAK  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0028118/2020 JYOTSNAMAYEE SAHOO K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0028119/2020 BIJAYA KUMAR BAI RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0028120/2020 TETRI DEVI B.MOHANTY  / /

VS VS ()

M/S.STEEL AUTHORITY OF INDIA LTD. //

295 WP(C)/0028121/2020 ANIL KUMAR NATH K.K.SWAIN  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0028122/2020 NEELACHAL ISPAT NIGAM LTD.EMPLOYEES UNIONBUDHADEV ROUTRAY  / /

VS VS ()

UNION OF INDIA //

297 WP(C)/0028123/2020 GAYADHAR OJHA MD.G.MADANI  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0028124/2020 RAJENDRA MISHRA BIREN SANKAR TRIPATHY  / /

VS VS ()

THE APPEAL COMMITTEE HIGH COURT OF ORISSA //

299 WP(C)/0028125/2020 SURENDRA KUMAR SETHI SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0028126/2020 CHHAYA NAHAK SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0028127/2020 SUBRAT KUMAR DAS MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0028128/2020 NAGU NAYAK KEDAR KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0028129/2020 PRAHALADA NAYAK KEDAR KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0028130/2020 PRINCE KUMAR AGASTI KANUNGO  / /

VS VS ()

UNION OF INDIA //

305 WP(C)/0028131/2020 MADHUMITA SARANGI AGASTI KANUNGO  / /

VS VS ()

VICE CHANCELLOR, ORISSA UNIVERSITY OF AGRICULTURE AND TECHNOLOGY, BBSR //

306 ABLAPL/0012779/2020 PREM SHANKAR BEHERA PRASHANTA KUMAR NAYAK TITILAGARH /376 /2020

VS VS ()
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STATE OF ODISHA //

307 ABLAPL/0012780/2020 ABHAYA CHARAN PATASANI SUSANTA KUMAR NATH TOMANDO /123 /2020

VS VS ()

STATE OF ODISHA //

308 ABLAPL/0012781/2020 BISHNU CHARAN PATASANI SUSANTA KUMAR NATH TOMANDO /123 /2020

VS VS ()

STATE OF ODISHA //

309 ABLAPL/0012782/2020 ARNAPURNA PANI SIDHANT KUMAR JENA BASELI SAHI PS /265 /2020

VS VS ()

STATE OF ODISHA //

310 ABLAPL/0012783/2020 BABAJI BEHERA ASHOK KU. SAHOO MARINE PS AT JAMBO /115 /2020

VS VS ()

STATE OF ODISHA //

311 ABLAPL/0012784/2020 KUNA @ NITYANANDA DAS JAYANTA KU. MAJHI BALASORE SADAR /276 /2020

VS VS ()

STATE OF ODISHA //

312 ABLAPL/0012785/2020 SANJEEB KUMAR BEHERA JAYANTA KUMAR MAJHI SINGLA /135 /2020

VS VS ()

STATE OF ODISHA //

313 ABLAPL/0012786/2020 GIRIDHARI SAHU MAHES DAS BHASMA /147 /2020

VS VS ()

STATE OF ODISHA //

314 ABLAPL/0012787/2020 SUDHIR KUMAR JENA RANJIT MOHANTY KENDRAPARA /236 /2020

VS VS ()

STATE OF ODISHA //

315 ABLAPL/0012788/2020 MANOJ MOHANTY S.C.DEV.DASH KAMAKHYANAGAR /341 /2020

VS VS ()

STATE OF ODISHA //

316 ABLAPL/0012789/2020 KIRTAN DAS JYOTIRMAYA SAHOO RAMBHA (KHALLIKOTE) /364 /2020

VS VS ()

STATE OF ODISHA //

317 ABLAPL/0012790/2020 SAHADEV BEHERA B.S.DASPARIDA BONTH /122 /2020

VS VS ()

STATE OF ODISHA //
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318 ABLAPL/0012791/2020 LOKANATH SINGH BIJAYA KUMAR RAGADA MUDANPUR RAMPUR /70 /2019

VS VS ()

STATE OF ODISHA //

319 ABLAPL/0012792/2020 SK.SAHARUK UNMESH CHANDRA JENA BHADRAK TOWN /265 /2020

VS VS ()

STATE OF ODISHA //

320 ABLAPL/0012793/2020 LATARANI NAYAK UNMESH CHANDRA JENA NAIKANI-DIHI /112 /2020

VS VS ()

STATE OF ODISHA //

321 ABLAPL/0012794/2020 UTKAL  KESHARI KHUNTIA @ LULU ARIJEET MISHRA MARSHAGHAI /250 /2020

VS VS ()

STATE OF ODISHA //

322 ABLAPL/0012795/2020 MANAS ROUT RAJENDRA NARAYAN ROUT SORO /314 /2020

VS VS ()

STATE OF ODISHA //

323 ABLAPL/0012796/2020 BARISWAR MURMU SWARUP KUMAR PATNAIK  / /0

VS VS ()

STATE OF ODISHA //

324 ABLAPL/0012797/2020 RATNAKAR PRADHAN SIDHARTH PRASAD DAS  / /0

VS VS ()

STATE OF ODISHA //

325 ABLAPL/0012798/2020 KANHU JENA @ KANHA JENA MANORANJAN ACHARYA DHARAKOT PS /92 /2020

VS VS ()

STATE OF ODISHA //

326 ABLAPL/0012799/2020 PITAMBAR MAJHI SANJAY KU. PARIDA  / /0

VS VS ()

STATE OF ODISHA //

327 ABLAPL/0012800/2020 SUSAMA PATRA ABHIJIT DAS NAIKANI-DIHI /124 /2020

VS VS ()

STATE OF ODISHA //

328 ABLAPL/0012801/2020 RAMAKANTA SAHOO @ BAPUNI SHIB SHANKAR MOHANTY BALIPATNA /295 /2020

VS VS ()

STATE OF ODISHA //

329 ABLAPL/0012802/2020 RANJIT PATRA BIJAYA KUMAR RAGADA LAHUNIPADA /106 /2020
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VS VS ()

STATE OF ODISHA //

330 ABLAPL/0012803/2020 BILU NAIK @ PRASANNA KUMAR NAYAK BIJAYA KUMAR RAGADA LAHUNIPADA /106 /2020

VS VS ()

STATE OF ODISHA //

331 ABLAPL/0012804/2020 MANOJ KUMAR BISWAL JAYANTA KUMAR MAJHI NILGIRI /140 /2015

VS VS ()

STATE OF ODISHA //

332 ABLAPL/0012805/2020 BALEI DAS B.P.CHHUALSINGH BADAGADA /122 /2013

VS VS ()

STATE OF ODISHA //

333 ABLAPL/0012806/2020 BINODINI SAHOO AMLAN SHAKTI PAUL  / /0

VS VS ()

STATE OF ODISHA //

334 ABLAPL/0012807/2020 ALOKA KUMAR ROUTRAY ARIJEET MISHRA  / /0

VS VS ()

STATE OF ODISHA //

335 ABLAPL/0012808/2020 PRASANTA ROUT RAJENDRA NARAYAN ROUT  / /0

VS VS ()

STATE OF ODISHA //

336 ABLAPL/0012809/2020 BABULA ROUT @ SARAT ROIUT SURYA NARAYAN MISHRA BALANGA /98 /2020

VS VS ()

STATE OF ODISHA //

337 ABLAPL/0012810/2020 BULU KHUNTIA SURYA NARAYAN MISHRA BASELI SAHI PS /258 /2020

VS VS ()

STATE OF ODISHA //

338 ABLAPL/0012811/2020 BAPI PATRA SURYA NARAYAN MISHRA PURI SADAR /94 /2020

VS VS ()

STATE OF ODISHA //

339 ABLAPL/0012812/2020 ASWINI KUMAR PANDA GOURIMOHAN RATH SEA BEACH /140 /2016

VS VS ()

STATE OF ODISHA //

340 ABLAPL/0012813/2020 SUBASH ROUT SURESH KUMAR JENA BINJHARPUR /302 /2020

VS VS ()
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STATE OF ODISHA //

341 ABLAPL/0012814/2020 MRUTYUNJAYA NANDA S.P.DASH  / /0

VS VS ()

STATE OF ODISHA //

342 ABLAPL/0012815/2020 PURUSOTTAM PRADHAN PRAKASH K.MISHRA KHAMAR /172 /2020

VS VS ()

STATE OF ODISHA //

343 ABLAPL/0012816/2020 JIBAN DAS NIRANJAN PANDA MADHUPATNA /55 /2020

VS VS ()

STATE OF ODISHA //

344 ABLAPL/0012817/2020 SWETA PADMA SAHOO @ PHAKU B.K.SAHOO ODAGAON /168 /2019

VS VS ()

STATE OF ODISHA //

345 ABLAPL/0012818/2020 BISHNU CHARAN PADHI PRASANNA KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

346 ABLAPL/0012819/2020 SHAMA AFROZ KASHINATH PATTANAIK DARGHA BAZAR /106 /2020

VS VS ()

STATE OF ODISHA //

347 ABLAPL/0012820/2020 ASHOK PATRA BISWAJIT RAY OLATPUR /101 /2020

VS VS ()

STATE OF ODISHA //

348 ABLAPL/0012821/2020 BENUDHAR ROUT PRADEEPTA KUMAR SWAIN BAIDESWAR /93 /2020

VS VS ()

STATE OF ODISHA //

349 ABLAPL/0012822/2020 ARUNA KUMAR NAIK BIRAJA PRASANNA SATAPATHY BHANJANAGAR /427 /2020

VS VS ()

STATE OF ODISHA //

350 ABLAPL/0012823/2020 NILU @ HRUSHIKESH DAS UNMESH CHANDRA JENA BHADRAK RURAL /598 /2020

VS VS ()

STATE OF ODISHA //

351 ABLAPL/0012824/2020 RAJESH AGRAWAL @ RAJESH KUMAR AGRAWALSACHIDANANDA PADHEE SAMBALPUR TOWN /379 /2020

VS VS ()

STATE OF ODISHA //
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352 ABLAPL/0012825/2020 PRAMOD KUMAR BARAL B.B.ROUTRAY BADACHANA /44 /2020

VS VS ()

STATE OF ODISHA //

353 ABLAPL/0012826/2020 RUDHIR KUMAR BAL A.K.BARAL MAHILA P.S. BUXIBAZAR /77 /2020

VS VS ()

STATE OF ODISHA //

354 ABLAPL/0012827/2020 MAKARA HEMBRAM DHARMENDRA SETHY BASTA /143 /2020

VS VS ()

STATE OF ODISHA //

355 ABLAPL/0012828/2020 SRIKANTA SAHU ASHOK DAS GOLANTHARA (BERHAMPUR) /63 /2019

VS VS ()

STATE OF ODISHA //

356 ABLAPL/0012829/2020 SRIKANTA SAHU ASHOK DAS GOLANTHARA (BERHAMPUR) /64 /2019

VS VS ()

STATE OF ODISHA //

357 ABLAPL/0012830/2020 SRIKANTA SAHU ASHOK DAS GOLANTHARA (BERHAMPUR) /62 /2019

VS VS ()

STATE OF ODISHA //

358 ABLAPL/0012831/2020 DHAREMENDRA KUMAR BAL A.K.BARAL MAHILA P.S. BUXIBAZAR /77 /2020

VS VS ()

STATE OF ODISHA //

359 ABLAPL/0012832/2020 RAGHABENDRA SAHOO SURYAKANTA DWIBEDI  / /0

VS VS ()

STATE OF ODISHA //

360 ABLAPL/0012833/2020 SOLOMON MALLIK AMULYA RATNA PANDA CHAMAKHANDI /24 /2020

VS VS ()

STATE OF ODISHA //

361 ABLAPL/0012834/2020 DEBASISH SINGHA SURYAKANTA DWIBEDI BAISINGA /237 /2020

VS VS ()

STATE OF ODISHA //

362 ABLAPL/0012835/2020 KALIA @ TAPAN KUMAR DALABEHERA TANMAYA KUMAR MOHANTY HANDAPA /87 /2014

VS VS ()

STATE OF ODISHA //

363 ABLAPL/0012836/2020 SALU NAYAK @ BHARAT NAYAK AMULYA RATNA PANDA PHULBANI TOWN /212 /2018
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VS VS ()

STATE OF ODISHA //

364 ABLAPL/0012837/2020 PRAMOD KUMAR KHANDUAL @ PRAMOD KHANDUALSURESH KUMAR JENA BINJHARPUR /302 /2020

VS VS ()

STATE OF ODISHA //

365 ABLAPL/0012838/2020 ANJALI BEHERA SAROJ KUMAR PADHY MANGALA BAG /231 /2020

VS VS ()

STATE OF ODISHA //

366 ABLAPL/0012839/2020 GOURANG MALLIK PRAFULLA KU. BISWAL AUL /200 /2020

VS VS ()

STATE OF ODISHA //

367 ABLAPL/0012840/2020 SANJUKTA RAY ASHOK DAS JATNI P.S. /352 /2020

VS VS ()

STATE OF ODISHA //

368 ABLAPL/0012841/2020 SUBASH CHANDRA PALAI SARAT KUMAR JENA  / /0

VS VS ()

UNION OF INDIA //

369 ABLAPL/0012842/2020 RAMESH CHANDRA MALLIK SOMANATH SATAPATHY BIRIDI PS /153 /2020

VS VS ()

STATE OF ODISHA //

370 ABLAPL/0012843/2020 BINAPANI BISWAL RAMANI KANTA PATTANAIK EOW,BHUBANESWAR /21 /2019

VS VS ()

STATE OF ODISHA //

371 ABLAPL/0012844/2020 KISHOR KUMAR SWAIN B.B.SWAIN LAXMISAGAR P.S. /200 /2020

VS VS ()

STATE OF ODISHA //

372 ABLAPL/0012845/2020 S.K.SAMEER @ SAMEER SEKH JUGALA KISHORE PANDA CHAMAKHANDI /55 /2019

VS VS ()

STATE OF ODISHA //

373 ABLAPL/0012846/2020 DEBJIT CHAKRABARTY DEEPALI MOHAPATRA KUCHINDA /284 /2019

VS VS ()

STATE OF ODISHA //

374 ABLAPL/0012847/2020 SARAT CHANDRA MAHAPATRA S.K.BHANJADEO JANKIA P.S. /211 /2020

VS VS ()
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STATE OF ODISHA //

375 ABLAPL/0012848/2020 SURENDRA JENA S.K.BHANJADEO JANKIA P.S. /202 /2020

VS VS ()

STATE OF ODISHA //

376 ABLAPL/0012849/2020 KANAKAMA @ H.KANKI S.PATRO GOLANTHARA (BERHAMPUR) /120 /2020

VS VS ()

STATE OF ODISHA //

377 ABLAPL/0012850/2020 KANHU CHARAN BISWAL B.K.NAYAK NIMAPADA /48 /2019

VS VS ()

STATE OF ODISHA //

378 ABLAPL/0012851/2020 DEBASISH SAHOO AMLAN SHAKTI PAUL  / /0

VS VS ()

STATE OF ODISHA //

379 ABLAPL/0012852/2020 MADAN MOHAN PANDA BIBHU PRASAD MOHANTY KHARABEL NAGAR P.S. /237 /2020

VS VS ()

STATE OF ODISHA //

380 ABLAPL/0012853/2020 PINKI NAIKA JYOTIRMAYA SAHOO GANGAPUR (ASKA) /144 /2020

VS VS ()

STATE OF ODISHA //

381 ABLAPL/0012854/2020 LUCKYBABA BEHERA SURESH KUMAR JENA  / /0

VS VS ()

STATE OF ODISHA //

382 ABLAPL/0012855/2020 RINKI NAIK JYOTIRMAYA SAHOO GANGAPUR (ASKA) /143 /2020

VS VS ()

STATE OF ODISHA //

383 ABLAPL/0012856/2020 BHOLANATH SAHU @ SAHOO HIMANSHU SEKHAR PANDA  / /0

VS VS ()

STATE OF ODISHA //

384 ABLAPL/0012857/2020 SK.LAL @ SEKH LAL MOHAMMAD SATYA NARYAN MISHRA-4 PURUNABAZAR /198 /2020

VS VS ()

STATE OF ODISHA //

385 ABLAPL/0012858/2020 HIMANSU BHUSAN SAHOO KRUSHNA CHANDRA DASH  / /0

VS VS ()

STATE OF ODISHA //
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386 WPC(OA)/0001756/2016 SUSANTA KUMAR PATTANAYAK M/S.R.K.BISOI  / /

VS VS ()

STATE OF ODISHA //

387 WPC(OAC)/0001059/2019 DEBIKA MISHRA M/S.SANJIB SWAIN  / /

VS VS ()

STATE OF ODISHA //

388 CONTC(CPC)/0000130/2010 DR. PRAFULLA CHANDRA RATH M/S.SADASIVA PATRA 1  / /

VS VS ()

STATE OF ODISHA //
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1 21/2020 DR. PRAFULLA CHANDRA RATH-MP M/S.KAILASH CHANDRA KAR

CONTC(CPC)/130/2010

2 25/2020 PUSPARANI TRIPATHY-MP SANTANU KUMAR SARANGI

ARBA/15/2020

3 171/2020 ASWINI KUMAR RATH-MP HIMANSHU SEKHAR MISHRA

CONTC/4486/2020

4 183/2020 BHUBANANDA DSA-MP B.S.DASPARIDA

CRLMP/1271/2020

5 183/2020 MADHUSUDAN PANIGRAHI-MP DEBARAJ MOHANTY

RPFAM/117/2020

6 400/2020 M/S. LAKSHYA SUPPLIERS LLP-MP TANMAY MISHRA,J.SAHOO

RSA/76/2020

7 401/2020 SURAJIT KAR-MP M/S.BHAKTAHARI MOHANTY

RSA/374/2016

8 402/2020 SURAJIT KAR-MP M/S.BHAKTAHARI MOHANTY

RSA/374/2016

9 403/2020 DULEI NAIK@DULEI MALLIK-MP MANAS RANJAN BADAJENA

RSA/194/2020

10 491/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL(S AND ME)

RVWPET/306/2020

11 492/2020 BAMADEV GRAHACHARYA-MP BIJAYA KUMAR PARIDA

RVWPET/305/2020

12 551/2020 N.A.C,G.UDAYAGIRI-MP M/S.SUMANTA KUMAR NAYAK

CMP/176/2017

13 552/2020 JOGESWAR PANDEY-MP MAHESWAR MOHANTY

CMP/568/2020

14 553/2020 JOGESWAR PANDEY-MP MAHESWAR MOHANTY

CMP/568/2020

15 554/2020 GANGADHAR MOHANTY-MP PRADEEP KU. DASH

CMP/569/2020

16 555/2020 PRATIMA MALLICK-MP NIRANJAN LENKA

CMP/570/2020

17 656/2020 THE LEGAL MANAGER M/S UNITED INDIA INSURANCE CO.LTD.-MPSOMNATH ROY

FAO/650/2020

18 657/2020 DIVISIONAL MANAGER, THE NEW INDIA ASSURANCE CO. LTD.-MPER. NAGENDRA KUMAR MOHANTY

FAO/326/2020

19 658/2020 DIVISIONAL MANAGER, THE NEW INDIA ASSURANCE CO. LTD.-MPER. NAGENDRA KUMAR MOHANTY

FAO/326/2020

20 942/2020 AKHILESH KUMAR JHA-MP SIDDHARTH PRASAD MISHRA

ABLAPL/3415/2020

21 1000/2020 SANJAY KUMAR SETHI-MP B.K.NAYAK

CRLMC/1487/2020

22 1001/2020 PURNA CHANDRA ROUT-MP S.ROUT

CRLMC/1488/2020

23 1002/2020 AJIT KUMAR SIAL-MP B.PANIGRAHI

CRLMC/1490/2020

24 1003/2020 JAGADISH PRADHANI-MP SATYA NARAYAN MISHRA 4

CRLMC/1489/2020

25 1004/2020 LULU BEHERA-MP AMIT KUMAR NATH

BLAPL/4878/2020

26 1004/2020 PURNA CHANDRA PRADHAN-MP SIDHESWAR MOHANTY
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CRLMC/1457/2020

27 1005/2020 MANOJ KUMAR-MP DIPTI RANJAN BHOKTA

BLAPL/4672/2020

28 1005/2020 PURNA CHANDRA PRADHAN-MP SIDHESWAR MOHANTY

CRLMC/1457/2020

29 1006/2020 BAPI @ RAMAKANTA DASH-MP PRAMODA KUMAR MISHRA

BLAPL/7473/2020

30 1007/2020 AJAY NAIK-MP BIBHUDA NANDA MOHAPATRA

BLAPL/5792/2020

31 1008/2020 SHAIKH HASIB-MP RAMANI KANTA PATTANAIK

BLAPL/994/2019

32 1009/2020 AJAY KUMAR BEHERA-MP ASHOK SAHOO

BLAPL/3261/2020

33 1010/2020 BRIJ MOHAN GUPTA-MP RAJIB RATH

BLAPL/3771/2020

34 1011/2020 BIJAYA KUMAR MOHAPATRA-MP ARCHANA MOHANTY

BLAPL/2906/2020

35 1016/2020 CHANDRADHWAJA SWAIN-MP KURESH PRASAD DASH

CRLA/533/2020

36 1017/2020 CHANDRADHWAJA SWAIN-MP KURESH PRASAD DASH

CRLA/533/2020

37 1018/2020 CHANDRADHWAJA SWAIN-MP KURESH PRASAD DASH

CRLA/533/2020

38 1019/2020 CHANDRADHWAJA SWAIN-MP KURESH PRASAD DASH

CRLA/533/2020

39 1020/2020 VINOD AGARWAL-MP BIBHUTI BHUSAN NANDA

CRLA/534/2020

40 1021/2020 VINOD AGARWAL-MP BIBHUTI BHUSAN NANDA

CRLA/534/2020

41 1022/2020 VINOD AGARWAL-MP BIBHUTI BHUSAN NANDA

CRLA/534/2020

42 1023/2020 BICHITRA KUMAR SAHOO-MP M/S.N.K.MOHANTY M/S.M.R.BEHERA G.KHILAR S.KANHAR

CRLA/458/2015

43 1024/2020 DHRUBA CHARAN DAS-MP M/S.R.K.NAYAK

CRLA/492/2005

44 1025/2020 MRUTUNJAYA PRADHAN-MP KURESH PRASAD DASH

CRLA/717/2018

45 1026/2020 TANUA @ TANMAYA-MP M/S.P.K.SAHOO

CRLA/352/2011

46 1027/2020 MAHADEV PRADHAN-MP M/S.PRASANTA KU.SAHOO

CRLA/811/2017

47 1028/2020 NIRMALA CHANDRA DALEI-MP M/S.P.K.SAHOO,U.C.DORA,G.R.DAS,MISS.P.P.SAHOO

CRLA/246/2017

48 1171/2020 THE DIVISIONAL MANAGER, D.O. 1, M/S. ORIENTAL INSURANCE CO. LTD.-MPADAM ALI KHAN

MACA/492/2020

49 1172/2020 BRANCH MANAGER, M/S. ORIENTAL INSURANCE CO. LTD.-MPADAM ALI KHAN

MACA/1002/2019

50 1173/2020 DIVISIONAL MANAGER, M/S.ORIENTAL INSURANCE CO. LTD.-MPADAM ALI KHAN

MACA/1001/2019

51 1174/2020 DIVISIONAL MANAGER, M/S. ORIENTAL INSURANCE CO. LTD.-MPADAM ALI KHAN

MACA/999/2019

52 1175/2020 M/S ORIENTAL INSURANCE CO.LTD.-MP SOMNATH ROY

MACA/696/2020

53 1176/2020 M/S ORIENTAL INSURANCE CO.LTD.-MP SOMNATH ROY

MACA/696/2020

54 1178/2020 BRANCH MANAGER, M/S. THE NEW INDIA ASSURANCE CO. LTD.-MPER. NAGENDRA KUMAR MOHANTY

MACA/231/2020

55 1179/2020 THE DIVISIONAL MANAGER, M/S. THE NEW INDIA ASSURANCE CO. LTD.-MPER. NAGENDRA KUMAR MOHANTY

MACA/300/2020

56 1180/2020 THE DIVISIONAL MANAGER, M/S. THE NEW INDIA ASSURANCE CO. LTD.-MPN.K.MOHANTY

MACA/335/2020

57 1181/2020 THE DIVISIONAL MANAGER, M/S. THE NEW INDIA ASSURANCE CO. LTD.-MPN.K.MOHANTY

MACA/493/2020
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58 1182/2020 OFFICER-IN-CHARGE,T.P.CELL,M/S.NEW INDIA ASSURANCE CO. LTD.-MPNAGENDRA KUMAR MOHANTY

MACA/356/2020

59 1339/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL

WA/613/2020

60 1340/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL

WA/613/2020

61 1341/2020 STATE OF ODISHA-MP SR.STANDING COUNSEL

WA/613/2020

62 1342/2020 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WA/614/2020

63 1343/2020 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WA/614/2020

64 1344/2020 STATE OF ODISHA-MP ADDL.GOVT.ADVOCATE

WA/614/2020

65 1345/2020 STATE OF ORISSA-MP ADDL.GOVT.ADVOCATE

WA/615/2020

66 1346/2020 STATE OF ORISSA-MP ADDL.GOVT.ADVOCATE

WA/615/2020

67 1347/2020 STATE OF ORISSA-MP ADDL.GOVT.ADVOCATE

WA/615/2020

68 1348/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/577/2020

69 1349/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/579/2020

70 1350/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/576/2020

71 1351/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/584/2020

72 1352/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/582/2020

73 1353/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/581/2020

74 1354/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/575/2020

75 1355/2020 UTKAL UNIVERSITY,BBSR-MP GURU PRASAD MOHANTY

WA/616/2020

76 1356/2020 UTKAL UNIVERSITY,BBSR-MP GURU PRASAD MOHANTY

WA/616/2020

77 1357/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/562/2020

78 1358/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/578/2020

79 1359/2020 STATE OF ODISHA-MP ADDL.GOVT ADVOCATE

WA/502/2020

80 12279/2020 MANOJ GIRI-MP JAYANTA KU.MAJHI

WP(C)/27940/2020

81 12280/2020 MANOJ KUMAR ARAKHA-MP RAMA CHANDRA RAY

WP(C)/27954/2020

82 12281/2020 DR.INDUPRAVA SAMAL-MP SATYABRATA MOHANTY (1)

WP(C)/27969/2020

83 12282/2020 DR.INDUPRAVA SAMAL-MP SATYABRATA MOHANTY (1)

WP(C)/27969/2020

84 12283/2020 HARMOHAN PATTANAIK-MP ALOK KU.PANDA

WP(C)/27986/2020

85 12284/2020 DINABANDHU BEHERA-MP BIDYADHAR PRADHAN

WP(C)/27993/2020

86 12285/2020 ANUPAMA KHATUA-MP PRAKASH KU. MISHRA

WP(C)/27994/2020

87 12286/2020 ABDUL ODAB-MP SIDHARTHA MISHRA..1

WP(C)/27995/2020

88 12287/2020 MADAN JENA-MP NIRMAL RANJAN ROUTRAY

WP(C)/28001/2020

89 12288/2020 KHATAU NARBHERAM AND CO.,-MP SARADA P.SARANGI
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WP(C)/28004/2020

90 12289/2020 JAYASMIN SAHU-MP UPENDRA KUMAR SAMAL

WP(C)/28007/2020

91 12290/2020 RABINDRA KUMAR KATARUKA-MP PRAJIT KUMAR PRADHAN

WP(C)/28013/2020

92 12291/2020 MADHU DAS-MP BIRAJA PRASANNA SATAPATHY

WP(C)/28017/2020

93 12292/2020 SHISHIR KUMAR PRADHAN-MP BIRAJA PRASANNA SATAPATHY

WP(C)/28021/2020

94 12293/2020 BHARAT PRADHAN-MP BIRAJA PRASANNA SATAPATHY

WP(C)/28025/2020

95 12294/2020 LAXMAN SAHU-MP SUSHANTA KUMAR PRADHAN

WP(C)/28048/2020

96 12295/2020 PRADIPTA SAMAL-MP DAYANIDHI MISHRA

WP(C)/23508/2020

97 12297/2020 WING CDR TARINI RAO BEHERA-MP M/S.DAYANANDA MOHAPATRA

WP(C)/24047/2017

98 12298/2020 BIJAYA KRUSHNA NAYAK-MP NIRANJAN PANDA

WP(C)/24100/2020

99 12301/2020 SATRUGHNA JENA-MP M/S.GOPINATH PADHI

WP(C)/21232/2019

100 12302/2020 PRADEEP KU.PANIGRAHI-MP M/S.SUBHRANSU BHUSAN MOHANTY

WP(C)/19075/2019

101 12303/2020 MANABHANJAN NAIK-MP M/S.SUBHRANSU BHUSAN MOHANTY

WP(C)/21715/2019

102 12304/2020 KABITA SENAPATI-MP PRABHAT KUMAR PRAHARAJ

WP(C)/26420/2020

103 12305/2020 BIJAYA KUMAR RAGADA-MP MR.BIJAYA KUMAR RAGADA (IN PERSON)

WP(C)/9095/2020

104 12306/2020 THE  SAMBALPURI BASTRALAYA HANDLOOM-MP DURGA PRASAD NANDA

WP(C)/20161/2020

105 12307/2020 RANJAN KUMAR DUTTA-MP ANUPAM DASH

WP(C)/10422/2020

106 12308/2020 JYOTI PRASAD-MP SMITARANJAN PATNAIK

WP(C)/24349/2020

107 12309/2020 KUSUM DEI-MP KEDAR KUMAR DASH

WP(C)/28073/2020

108 12310/2020 BIKRANT PRASAR-MP BIBEKANANDA BHUYAN

WP(C)/28074/2020

109 12311/2020 JK LAKSHMI CEMENT LTD.-MP LALITENDU MISHRA

WP(C)/28075/2020

110 12312/2020 NILAMBAR MAHANTA-MP BIBEKANANDA BHUYAN

WP(C)/28076/2020

111 12313/2020 NILAMBAR MAHANTA-MP BIBEKANANDA BHUYAN

WP(C)/28077/2020

112 12314/2020 ALLENA ACHARYA-MP BIDESH RANJAN BEHERA

WP(C)/28078/2020

113 12315/2020 BHARATIYA BIKASH PARISAD-MP G.P.JENA

WP(C)/28079/2020

114 12316/2020 RAJAT KUMAR SAMAL-MP KRISHNA CHANDRA SAHU

WP(C)/28081/2020

115 12317/2020 MRUTYUNJAY MOHANTA-MP KRISHNA CHANDRA SAHU

WP(C)/28083/2020

116 12318/2020 BIKASH CHANDRA KHORA-MP KRISHNA CHANDRA SAHU

WP(C)/28085/2020

117 12319/2020 M/S, BKDIPL - ABIPL (JV)-MP PRABODHA CH. NAYAK

WP(C)/28084/2020

118 12320/2020 M/S.I.V.T.V.L.T.(J.V)-MP SIDHESWAR MOHANTY

WP(C)/28088/2020

119 12321/2020 M/S, BKDIPL - ABIPL (JV)-MP PRABODHA CH. NAYAK

WP(C)/28089/2020

120 12322/2020 PRAFULLA JENA-MP ARJUNA CH.BEHERA

WP(C)/28091/2020
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121 12323/2020 PURNA CHANDRA PARIDA-MP RAJJEET ROY

WP(C)/28102/2020

122 12324/2020 AJAYA KUMAR CHAKRABARTY-MP RAJJEET ROY

WP(C)/28106/2020

123 12325/2020 SITARAM ROY-MP PRAFULLA KUMAR RATH

WP(C)/28107/2020

124 12326/2020 SUNIL KUMAR DASH-MP RAJJEET ROY

WP(C)/28108/2020

125 12327/2020 BIKASH KUMAR NAYAK-MP SAMIR KUMAR MISHRA

WP(C)/28112/2020

126 12328/2020 RAJENDRA KUMAR SUNA-MP RAJJEET ROY

WP(C)/28111/2020

127 12329/2020 JALPANARANI PATRA-MP D.P.MOHANTY

WP(C)/28113/2020

128 12330/2020 BHASKAR BAGH-MP RAJJEET ROY

WP(C)/28114/2020

129 12331/2020 SHAIKH TAHIR HUSSAIN-MP R.C.SWAIN

WP(C)/28115/2020

130 12332/2020 JYOTI BHUSAN KULDIP-MP RAJJEET ROY

WP(C)/28116/2020

131 12333/2020 BISHRAM PRASAD SAHOO-MP BISWAJIT NAYAK

WP(C)/28117/2020

132 12334/2020 TETRI DEVI-MP B.MOHANTY

WP(C)/28120/2020

133 12335/2020 BIJAYA KUMAR BAI-MP RAJJEET ROY

WP(C)/28119/2020

134 12336/2020 NEELACHAL ISPAT NIGAM LTD.EMPLOYEES UNION-MP BUDHADEV ROUTRAY

WP(C)/28122/2020

135 12337/2020 CHHAYA NAHAK-MP SUKANTA KUMAR DALAI

WP(C)/28126/2020

136 12338/2020 NAGU NAYAK-MP KEDAR KUMAR DASH

WP(C)/28128/2020

137 12339/2020 PRAHALADA NAYAK-MP KEDAR KUMAR DASH

WP(C)/28129/2020

138 12340/2020 BANAJA MARTHA-MP SIDHARTH SHANKAR PADHY

WP(C)/7546/2020

139 12341/2020 MADHUMITA SARANGI-MP AGASTI KANUNGO

WP(C)/28131/2020

140 22/2020 A.K.L.CONSTRUCTION AND TRADING PVT.LTD.-MP

ARBP/99/2017

141 182/2020 SIBA PRASAD ROUL-MP

CRLMP/975/2020

142 941/2020 SUNITA DATTA-MP

ABLAPL/10871/2020

143 943/2020 KABULI @ SARAT MAHALIK-MP

ABLAPL/7526/2020

144 944/2020 MANINI SAHU-MP

ABLAPL/1096/2018

145 945/2020 SUKANTA MALLIK-MP

ABLAPL/5068/2018

146 946/2020 T.MAMATA-MP

ABLAPL/5739/2020

147 947/2020 BASANT KUMAR SWAIN @ BASU SWAIN-MP

ABLAPL/9692/2020

148 948/2020 PRAMOD GANTA-MP

ABLAPL/7717/2020

149 949/2020 BIPIN BIHARI PATTANAYAK-MP SRIKANTA KUMAR NATH

ABLAPL/8633/2020

150 950/2020 DIGAMBAR PADHIARI @ PADHIARY-MP SATYA NARAYAN MISHRA 4

ABLAPL/10476/2020

151 1003/2020 ABHIJIT JENA-MP

BLAPL/6443/2020

152 1177/2020 N.I.A.CO.LTD-MP
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MACA/627/2010

153 12296/2020 PRAKASH  CHANDRA DAS-MP

WP(C)/14928/2020

154 12299/2020 MAA GADACHANDI SELF HELP GROUP SERAGARH-MP BANSHIDHAR BAUG

WP(C)/18477/2020

155 12300/2020 MAA GADACHANDI SELF HELP GROUP SERAGARH-MP

WP(C)/18477/2020
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